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Hqe<, 2 |7+, 2026
T (Fere) AT HFw 2008 it &=T 20A F T8
(-wrote srferg=AT e 740 faAih 13.02.2026 ¥ weie ®, i Sieafe
= H e sftgemT & a8t e & w7 77 S1m)
FT.3M. 1168(37).— FT THTE, o1 AfAfATm, 1989 (1989 FT 24) UF Yo (e srferfaay

2008 (2008 =T 11) (S T8 T8T THT I ATAHIH Fgl TAT g) H &7 20F & 3uE< (1) FET T8
AIf<FAT T YANT X g, T HHTIT Bl S & THTq o6 At T & o, 77 5w, S gferg fawor

TIHH UG ATHAT § AT AT § TS0 AL - FedTo-Saa L e q¥ X et 93/0-1
TR AG FHIRAT €&IT 69 F TITH I AT &1 Rwfor" aRagismr 9m #it e & aRasET & Foares &

forer smareara €, TR 9 3 S1Si e F Serd T A0 FAT

1605 G1/2026 (1)
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I ST o Tord S=geh als oA i<h, TTSTTT | =6 SATSg=AT & Tt T arg & | & = ofiae, 3<6 afa=am

T 9T 20 D T IT-4TT (1) 3 Tl ST TATST o o107 UHT STH o SIST SiC ST & Harel | AT T
AT,

S UHT SET TeTH TSR T4, SUSegasi (YEITE) Al e F. 3. 3, ST smor &t
T = 7 fRaT i SHe ey ITAta FTT ST FeAw TSIl Serdshal &l AHId &9 § AT et
FAAATAT F ATEAT F FAATS T ATHL TEIT HIT 3 UH STl 1 GAATS Hled TAT UHT ST FA 6 THT
TfT T 21, oF T8 TS SAEaeda THeA, A9 ST AT AT SATET A1 FATATT HL THIT AT AATATT HT
e

I<F Afarfaa &t ey 20 D it IT-4TT (2) F Fefie Farw yrferetr gy foar war swaer sifaw g

TH ATAAT % AL A ATAT 7 AT I TTSET S 97T AL ITAH 8 AT TG AT<h T a9
ITFARTEY o I Iecltd AT § et ALrerr fohar ST =ehar 81

AL
Ao Yo AR F forw 3=t |fga 41 39 &A1 Stteuf@d it S aret qiF F7 "terd fEawor, s
“FITO-SATL AF: - FATO-SAL AT I A Foheft 93/0-1 9 Aae HIFAT §&AT 69 o T I
A 7 fAwior, werTy TS | 9IS

T HTEF HEAT 69 (FEATI-ZATL FF91T)

aF | @ | amger | AT | gAEer/ | @9 oE F AqAT N AT #T AT | T SA%S @A | AR
CCE F AR STl
Heur (@R H) (@R H)
1 IO | ETTE | U | 95/ ETWRWWWW E] 1.2900 0.1415
2 | W | AETE | T | g5/ | @A T ST 0.0100
3 | P | gRTE | g 112 | a1 el 0.1720 0.0129
4 I | SETTE | O 42 AT SR orereft 7 2T Y 0.2660 0.0549
5 | B | wETE | qE | 4o | feoed At ade T T < 0.3700
6 | OO | URTIX | AUE | 4oz | ATErE AT e 7 AT 0.0450
7 | B | emTE | woE | o4o/3 | Teved w7 T < 0.1310 00095
8 | oMU | WX | A | 4p/4 | Teeedt w0t wrdier 7 w6 < 0.3750
9 BT | oTgTOE | U 40/5 Fohid HIH GESWI 9 A< Qo 0.0100
10 | 200 | TR | o 79 | fRuTelt wfe e 7 zaw | 0.6700 0.1315
11 | 200 | MR | IO | 4q/q | TG I 0.4680 0.1816
12 | B0 | TR | TN | 4q72 | T FIg TS 7 26T ¢k 0.1340
13 | 200 | MR | qUE | 481 | TSt whE O 7 26T g 0.1880
14 | 200 | R | qUH | 4g/2 | FHA F A 0.4450 01799
15 | 200 | GEIIT | U | 4g/3 | TSt Wi A 7 24T < 0.0350
16 | 310 | SR | IO | 4371 | FArarFig S T w6 gk 0.1500
17 | 20 | RII | U | 4372 | T EEE e 0.4450
18 | 200 | MR | qUH | 433 | TSt A O 7 26T g 0.0150 0029
19 | 20 | R | TUH | 43/4 | 764 FG A 0.0780
20 | 3 | T | T | 47/q | QT TLATS AEE T I 3 0.4800
21 | W | MRTE | U | 4772 | SoFew R e A aw o 0.0400 01138
22 | B | wmTHE | quE | g47/3 | FSrmErE gEww AT Tz e 0.0100
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aw | @ | aqaEr | W | gaEer/ | @9 ek o AGET N AT #T AW | F A% @9 | AR

CCE F ATATC CELT)

Skl (TR H) (FFTH)
23 | BN | URTIE | qWE | 47/4 | TSrTETE gEvew A T T e 0.7200
24 | I | ETL | [N | 47/5 | iER T AT 7 29w ¢ 0.2400
25 | MW | AT | U | 47/p | TH TIATT qEE 7 TAT 3 0.4300
26 | BN | URTI | AW | 477 | SErET A A 0.3900
27 | W | AT | T | 47/8 | SETSTH AETAT S 0.0100
28 | B | URTIE | W | 47/9 | FROH AT 0 7 4 ¢ 0.0100
29 | B | ABTIX | qUH | 47/10 | e o e T @ ¢ 0.2600
30 | B | eETIE | UOE | 47/1q | TRl A e 7 26w g 0.2600
31 | 2 | URTIE | [UE | 47712 | € g e 0.6700
32 | B | URTIE | AW | 4793 | A=A FrefT it 0.1200
33 | B | URTIE | [UH | 4714 | TG Frg e 0.0100
34 | B | UETIX | qUME | 4715 | FEG wg e 0.0100
35 | B0 | UETI | UE | 47/16 | FITCT AMETAT (G 7T T4 ¢ 0.1100
36 | B | MBI | qUE | 4717 | FHAar g e A e o 0.0100
37 | B9 | UETIX | AUME | 47/18 | SEHId HOH @IS T TAL G o 0.0100
38 | B | UL | qUH | 47/19 | GATar g AT A T 0% 0.0100
39 | B9 | UETIX | AWE | 47/20 | FEG wG 0.1300
40 | BT | URTIX | qUE | 47/21 | SEH(G 6 GG T AT Lo 0.0200
41 | B | GRTI | UUE | 44/1 | HHFHTE AAATIAT ATATA 0.1110
42 | W | URTE | T | 44/ | HANTH F1GIH FHG T T < 0.1870

43 | B | T | N | g44/3 | FAAr I e 0.2600 0.0685
44 | B | ARTIT | qOE | ga/4 | TS e At A 2w ¢ 0.0180
45 | B0 | URTIX | UUH | 44/5 | HHTFHTL AATIAT AT 0.1950
46 | B | AETIT | TN | gs/q | FTcATeTeT Hee R 0.0200
47 | W | URTX | T | g2 | HETIIE ATHA o @i 1.6500
48 | B | UAETIX | TUNE | g5/3/xr | TUTHCTSHAT SATIET FLATS 7 TAL 0.6500
49 | B | ARTIT | qUE | g5/3/m | TROTET &S AT 7 T < 0.7500
50 | BT | YT | IUH | g5/4 | WEHET SAATLICATS AUAT F TAT S 0.9200
51 | 319 | 9T | I | g5/5 | ¥, stz derer (GRAm Wi 39.000

52 | SO | URTLE | qUME | g5/p/q | STHETIHT FATHHT FEATH 1.9200 03507
53 | B | URTIE | QUH | g5/p/2 | OTHCTEHET SHATEAT SITAT 7 TAL ¥ 0.9100
54 BT | oTgTOE | U 85/7 9T TAATAT AT T ZqAT ¥ 0.3400
55 | ST | URTLE | I | gs/g | STHETIHT FATE SEATT 0.3500
56 | SO | UETIX | AUME | g5/Q | WH SHATEIATA FLAT T TAL ¥ 0.3700
57 | B9 | URTLE | I | g5/4Q | TTHESI ASA ATAR 0.1800
58 | BN | UETIX | qUE | 45/ | IO GEARH TLCT HSTATT FHIE 3 T 0.4300

T Y 0.0938
59 | B9 | T | A | 4572 | T orer ffEe 7 =¥ ¢ 0.0530

57.561 1.3676

K5l
@) (@)

[FT. . G197/BB Div/IKYN-LGP/LC 69/20A/Corrigendum]
AT FHIL T[T, TT TATHAF aArerarr (Favm)
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MINISTRY OF RAILWAYS
(Central Railway)
CORRIGENDUM
Mumbai, the 2nd March, 2026
Under clause 20A of the Railway (Amendment) Act 2008

(IN REGARD TO E-GAZETTE NOTIFICATION NO. 740 DATED 13.02.2026, THE SCHEDULE
MENTIONED BELOW SHOULD BE TREATED AS CORRECTED DETAILS IN
PREVIOUS NOTIFICATION)

S.0. 1168(E).— In exercise of the powers conferred by sub-section (I) of section 20 (A) of the Railways Act,
1989 (24 of 1989) (herein after referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given in
schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of Special
Railway Project, namely, “Kalyan-Igatpuri Section: - Construction of ROB in lieu of Level Crossing No. 69 at
Railway km. 93/0-1 on Kalyan-Igatpuri Section” of Mumbai Division” hereby declares its intention to acquired
such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20D of the said Act.

Every such objection shall be made to the competent authority, namely, Deputy Collector (Land Acquisition)
Metro Centre No. 3, Thane in writing and shall set out the grounds thereof and the competent authority shall give the
objector the opportunity of being heard, either in person or by legal practitioner and may, after hearing such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20 D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief description of the land to be acquired with or without structure for the Special Railway Project namely: “Kalyan-
Igatpuri Section: - Construction of ROB in lieu of Level Crossing No. 69 at Railway km. 93/0-1 on Kalyan-
Igatpuri Section” of Mumbai Division”, Project in the state of Maharashtra.
Level Crossing No. 69 (Kalyan-Igatpuri Section)

Sr. | District | Taluka | Village | Survey/ | Name of the Land Owner / Occupant Area Acquired
No. Group (in Ha.) land

No. (in Ha.)

1 Thane | Shahapur | Punadhe | 95/A | Bhutal Parivahan Rashtriya Mahamarg 1.2900
0.1415
No. 3 & 5 others
2 Thane | Shahapur | Punadhe | 95/B | Khan P. W. D. 0.0100
3 Thane | Shahapur | Punadhe 112 Vasant Kanu Nichite 0.1720 0.0129
4 Thane | Shahapur | Punadhe 42 Nina Prabhakar Gujarathi & 5 others 0.2660 0.0549
5 Thane | Shahapur | Punadhe | 40/1 Dipali Sachin Patil & 6 others 0.3700
6 Thane | Shahapur | Punadhe | 40/2 | Narayan Bhiva Nichite & 3 others 0.0450
7 Thane | Shahapur | Punadhe | 40/3 Dipali Sachin Patil & 6 others 0.1310 0.0095
8 Thane | Shahapur | Punadhe | 40/4 | Dipali Sachin Patil & 6 others 0.3750
9 Thane | Shahapur | Punadhe 40/5 Chandrakant Magan Khandagale & 10 0.0100
others

10 | Thane | Shahapur | Punadhe 79 Dipali Sachin Patil & 6 others 0.6700 0.1315
11 Thane | Shahapur | Punadhe 41/1 Vasant Kanu Nichite 0.4680 0.1816
12 | Thane | Shahapur | Punadhe 4172 Sunita Kondu Nichite & 16 others 0.1340
13 | Thane | Shahapur | Punadhe 48/1 Dipali Sachin Patil & 6 others 0.1880 0.1799
14 | Thane | Shahapur | Punadhe 48/2 Vasant Kanu Nichite 0.4450 ’
15 | Thane | Shahapur | Punadhe 48/3 Dipali Sachin Patil & 6 others 0.0350
16 | Thane | Shahapur | Punadhe 43/1 Sunita Kondu Nichite & 16 others 0.1500
17 | Thane | Shahapur | Punadhe 4372 Mina Vasant Nichite 0.4450 0.029
18 | Thane | Shahapur | Punadhe 43/3 Dipali Sachin Patil & 6 others 0.0150
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Sr. | District | Taluka | Village | Survey/ | Name of the Land Owner / Occupant Area Acquired
No. Group (in Ha.) land
No. (in Ha.)
19 | Thane | Shahapur | Punadhe | 43/4 | Vasant Kanu Nichite 0.0780
20 | Thane | Shahapur | Punadhe | 47/1 Shantaram Raghunath Vekhande & 3 0.4800
others
21 Thane | Shahapur | Punadhe 47/2 Balkrishna Hari Nichite & 14 others 0.0400
22 | Thane | Shahapur | Punadhe 47/3 Jijabai Tukaram Nichite & 7 others 0.0100
23 | Thane | Shahapur | Punadhe 47/4 Jijabai Tukaram Nichite & 7 others 0.7200
24 | Thane | Shahapur | Punadhe 47/5 Govind Panga Nichite & 8 others 0.2400
25 | Thane | Shahapur | Punadhe 47/6 Ramesh Raghunath Vekhande & 3 others 0.4300
26 | Thane | Shahapur | Punadhe 47/7 Jagannath Gosavi Nichite 0.3900
27 | Thane | Shahapur | Punadhe 47/8 Jagannath Gosavi Nichite 0.0100
28 | Thane | Shahapur | Punadhe 47/9 Dundaram Gosavi Nichite & other 1 0.0100
29 | Thane | Shahapur | Punadhe | 47/10 | Govind Panga Nichite & 8 others 0.2600
30 | Thane | Shahapur | Punadhe | 47/11 | Dipali Sachin Patil & 6 others 0.2600 0.1138
31 Thane | Shahapur | Punadhe | 47/12 | Vasant Kanu Nichite 0.6700
32 | Thane | Shahapur | Punadhe | 47/13 | Shevanta Kashinath Nichite 0.1200
33 | Thane | Shahapur | Punadhe | 47/14 | Vasant Kanu Nichite 0.0100
34 | Thane | Shahapur | Punadhe | 47/15 | Vasant Kanu Nichite 0.0100
35 | Thane | Shahapur | Punadhe | 47/16 | Dundaram Gosavi Nichite & other 1 0.1100
36 | Thane | Shahapur | Punadhe | 47/17 | Sunita Kondu Nichite & 16 others 0.0100
37 | Thane | Shahapur | Punadhe | 47/18 | Chandrakant Magan Khandagale & 10 0.0100
others
38 | Thane | Shahapur | Punadhe | 47/19 | Sunita Kondu Nichite & 16 others 0.0100
39 | Thane | Shahapur | Punadhe | 47/20 | Vasant Kanu Nichite 0.1300
40 | Thane | Shahapur | Punadhe | 47/21 | Chandrakant Magan Khandagale & 10 0.0200
others
41 Thane | Shahapur | Punadhe 44/1 Mukeshkumar Banwarilal Aggrawal 0.1110
42 | Thane | Shahapur | Punadhe 44/2 Satyabhama Kaluram Nichite & 6 others 0.1870
43 | Thane | Shahapur | Punadhe 44/3 Sunita Dundaram Nichite 0.2600 0.0685
44 | Thane | Shahapur | Punadhe 44/4 Nitin Ganesh Nichite & other 1 0.0180
45 | Thane | Shahapur | Punadhe 44/5 Mukeshkumar Banwarilal Aggrawal 0.1950
46 | Thane | Shahapur | Punadhe 85/1 Kantilal Ketsi Shah 0.0200
47 | Thane | Shahapur | Punadhe 85/2 Forest 1.6500
48 | Thane | Shahapur | Punadhe | 85/3/A | Gunvantidevi Banwarilal Aggrawal & 4 0.6500
others
49 | Thane | Shahapur | Punadhe | 85/3/B | Dipali Sachin Patil & 6 others 0.7500
50 | Thane | Shahapur | Punadhe 85/4 Mukesh Banwarilal Aggrawal & 4 others 0.9200
51 | Thane | Shahapur | Punadhe 85/5 May. Atco Control (India) Pvt. Ltd. 39.000
52 | Thane | Shahapur | Punadhe | 85/6/1 | Pramiladevi Kailaschand Aggrawal 1.9200 03507
53 | Thane | Shahapur | Punadhe | 85/6/2 | Gunvantidevi Banwarilal Aggrawal & 4 0.9100
others
54 | Thane | Shahapur | Punadhe 85/7 Mukesh Kumar Banwarilal Aggrawal & 0.3400
4 others
55 | Thane | Shahapur | Punadhe 85/8 Pramiladevi Kailaschand Aggrawal 0.3500
56 | Thane | Shahapur | Punadhe 85/9 Mukesh Kumar Banwarilal Aggrawal & 0.3700
4 others
57 | Thane | Shahapur | Punadhe | 85/10 | Ramkrishna Gajanan Bhavsar 0.1800
58 | Thane | Shahapur | Punadhe 45/1 Bhutal Parivahan Rashtriya Mahamarg 0.4300
No. 3 & 5 others 0.0938
59 | Thane | Shahapur | Punadhe 4572 Nitin Ganesh Nichite & other 1 0.0530
Total 57.561 1.3676
(Ha.) (Ha.)

[F. No. G197/BB Div/KYN-LGP/LC 69/20A/Corrigendum]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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